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I, the Chairman of the Committee on Private Members' Bills and Resolutions, 
havinl been authorised by the Committee to present the Report on their behalf, 
present this Forty-third Report. 

2. The Committee met on 29 May, 1995 for claaifK:8tion and allocation of 
time for discussion of Bills ("id~ Appendix) under clauses (b) and (c) of Rule 
294(1) of the Rules of Procedure. 

Climi/iCtltion lind tIIloctllion 0/ ti1Iw to BiUs 
3. The Committee considered classification and aUocation of time to four Bills 

specified in Appendix. 
4. After considerinl all aspects of the Bills, the Committee recommend that 

the Kazis (Amendment) Bill, 1995 (Amendm~nt o/Iection 4, ~tc.) by Shri Syed 
Shahabuddin be placed in catelory • A'. 

The Committee further recommend that all the remaininl 3 Bills be placed in 
catelory 'B'. The Committee recommend allocation of time for each of the Bills 
as shown in column 5 of the Appendix. 

Rrcomm~ndllt;nnl 

S. The Committee recommend that the classification and allocation of time to 
Bills by the Committee, as shown in the Appendix, be qreed to by the House. 

NEwDEUlI; 
MIIY 29, 1995 

lytlistM 8, 1917 (StIIcII) 

S. MALLIKARJUNAIAH, 
Clulimlllll, 

CommUtft 011 PnVGt~ Mmaben' 
BUll tuUI Raolutions. 



APPENDIX 

51. Name of the BiD and Bill No. Catcpy nme 
No. member-in-charae recom- ~ 

meDeled mended 

1. The Representation of the People 96 of 1994 B 2bours 
(Amenddlent) Bill. 1994 (AlMJltltMnt of 
,«lion 3) by Shri M.V.V.5. Murthy. 

2. The Kazis (Amendment) Bill. 1995 IS of 1995 A 2 houn 
(AmendlMJlt of ,«I;on 4. etc.) by Shri 
5yed 5hahabuddin. 

3. The Abolition of Bellini Bill. 1995 by 24 of 1995 B 2 houn 
Shri M.V.V.S. Murthy. 

4. The Collltitution (Amendment) Bill. 32 of 1995 B 2houn 
1995 (Amendment of IIf1kks 101 lind 
190) by Shri M.V.V.S. Murthy. 




